IN THE INCOME TAX APPELLATE TRIBUNAL
KOLKATA BENCH SMC” KOLKATA

BeforeShri S.S, Godar a, Judicial Member

ITA N0.1968/Kol/2018
Assessment Year:2013-14

M/s Indivar Realtors Pvt. | sam/ | Income Tax Officer,
Ltd., 2B, Grant Lane, '8 V/s. | Ward-1(2), Aayakar
Floor, R.N0.806, Bhawan, P-7,
Kolkata-700 012 Chowringhee Square,
[PAN No.AACCI 4802 M] 4" Floor, Kolkta-69
3dremeft /Appellant .. ggdt /Respondent
3fremreff T 31T A/By Appellant None
geAaTs T d{r@/Date of Hearing 06-03-2019
YoTr HT a@/Date of Pronouncement] 22-03-2019

IA/ORDER
This assessee’s appeal for assessment year 2018risés against the

Commissioner of Income-tax (Appeals)-1, Kolkata'dey dated 18.06.2018 passed in
case No0.164067661270416/CIT(A)-1/Kol//Ward-1(2)/@d1/, involving proceedings
u/s. 147 r.w.s. 143(3) of the Income Tax Act, 1961short ‘the Act'.

2. | given my thoughtful consideration to assessepleading challenging
correctness of both lower authorities action makirgg14A r.w.s 8D disallowance of
%2,89,550/- in the nature of administrative expeuréit Mr. Singh fails to dispute the
clinching fact that assessee has not derived aeynkpt income in the impugned
assessment year as per assessment order dated®2@183rhe hon'ble jurisdictional
high court’s decision ilCIT vs. M/s Ashika Global Securities UHAT 100 of 2014

GA No0.2122 of 2014 decided on 11.06.2018 holds that sec. 14Aa r.83.
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disallowance provision does not apply in absenangfexempt income derived at the
assessee behest in the relevant previous yeareréfthie delete the impugned
disallowance for this precise reason alone.
3. This assessee’s appeal is allowed in above terms
Order pronounced in open court on 22/03/2019
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